uar.g.g.:?\.ﬁ..m,.:/'
‘('"Vm"\*\&%' WEArBR OEIaYA son/daughter/suteof ‘,\\h.g.&v,ms).m e Dinak
192G Ao Bririers yEAFS,  belonging m%f%sst,ha@%xgkhxg..Q&sxm\o\}(
W\ service and presently working as e OEESCE. - AR SR RNN e
_ %Q/% give herein below the details of the assets (immovable, movable, bank palance, etc.) of

\Q’K myself, my spouse and dependants*:
(Assets in joint name indlcating the extent of joint ownership will alse have to be
given) Q}\
] b QV\
e Qe RO i
Sr. Deseription Salf i Spouse Dependant-1 Dependant-2 | Dependant-3
Ho. i Name(s) Name Nams Efc. Name
i} | Cash r ——
w A a t o
{il) | Deposits In ' - ;
Banks, Financial ‘
Institutions And | DO / — L300 / -+ it g
Non-Banking
Financial
Companies
"Gy [ Bonds, RIS = i
Debenturas and Bl 2
Shares in - Sl
companies :
B e L TR i f e
{iv) | Other financlal A (RS |
institutions, %Q’ c: L t
NSS, Postal ——t %Q\l‘\ i S, — _
Savings, LIC
Policies, etc ‘,lt:.wa{ e ‘
(v} | Motor Vehicles [WwoC@L Wondy | ‘
(detalls of K"v"‘“"% Bz 0 —— - —_—
make, etc.) Ao Cax
P ARSI . -
() | Jeweliery (give | > b & - Doy
details of \ ~\Q padiee TRReR
e A iOleasto - W, [L<T
§ valug) %
(vil) | Other assets, T Pty P
sychasvalues | — | — | — — —_— S
of claims / |
| interests uL L 1

N e

Note: Yalue of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed comparies and as per books In the Case of non listed

companles should be given.
* Dependant here mMeans a person substantially dependent on the income of the

employee.
e

w
X %
N

{qh""



Bi

[Note: Properties in jolnt pwnershi
also have to be Indicated]

p indicating the extent of joint ownership will

Sr.
No,
.

Description

“Dependant-1
Name

Spouse
Name(S)

Dependant-2
_Name

Dependant-2
Ete. Name

(i)

Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

(\%..- wiral

M~ X’ \ Q.\-\\M\
v

o CTNEAN wea\

(1

Non-Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
~Current market value

\HAQ\?\ ‘MQ NEAN ovae_-

1 —_—

(iii)

‘Buildings (Commercial

and residential)
Location{s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

Qﬁg\ftﬁ\‘ SN \

Q\n &\_‘ \\\Aaq.\r
; (Rocl ok Do - ks
Leend

I
|
{

i
i

(W)

Houses / Apartments, |
otc.

- Location(s)

- Survey /door
number(s)

- Extent {Totai
measurement)

- Current market
value |

(v)

Others (such as
interest In property) |

—

(2)

1 give herein below the details of my
institutions and government dues:-
[Note ; Please give separale

detalle for sach item)

jiabilities / overdues t0 public financial

[ s ["Description Fiame B address of Bank / Amoun{ atptandjng as |
No. | Financial Institutions(s) / | ©n~ % A0
2 . ____Department (8)
(3) | (i) Loans from Banks o AR | Ve * 2 7 1 8
| {ii) Loans from financial SR &

institutions - ) =i

{iily Government Dues:

{a) dues to departments

dealing with government e v

accommadation s ==

(b) dues to departments

dealing with supply of g —_—

water - b= |

(c) dues to departments

dealing with supply of

electricity pegE :

|
!
SN
\Las
LFEOS




T ("d} dues to departments
dealing with telephones TR
(e) dues to departments
dealing with government
transport (inciuding S A = =
aircraft and helicopters)
| (f) Other dues, If any —
{b) (i) Income Tax including
surcharge [Also indicate
the assessment year upte | \_\J \"\@S\Q\A: Ae el
which Income Tax Return
flled. Give also Permanent
Account Number {PAN) ] i
(i) Wealth Tax [Also
Indicate the assessment e e o
year upto which Weaith
Tax return filed,] : T S
{11} Sales Tax [Only in
case of proprietany i i 2
business] .
(iv) Property Tax e il 5
C.  Psrsonal Detajl
GPF/CPF/PRAN No. - \WONAE AL S\ 'l%,ml
He 4
Gender g A | (M/F)
Date of Birth ; ; '
sttt i ol vl BlS Q |9 | (DD/MMA/YYYY)
Class/Grou = =
; C I e
Cadre i ; = . ;
[ ¥iane Learslarive b\%&ty\\g\";( Seok
(Full Name 2.9 B(.ﬁ..s,-mhar administrative Service,
5.5.5.- Blhar Secretarlat Service gtc.)
Heme District 5 Pw’ o

I hereby declare that the above details are true to the best of my
knowledge and belief,

Place (\)c\*"\o*. .......

Data:}ﬁ[..t).?h /.l!) L

Mote:

Signature',%“\ﬂ.&é. Ak Sraan e,
Name of Employee :(Y'P.‘-Sﬁ\‘xf%-& KATAR STN G

Designation . D%Q‘\QF- G te (N G (U o
Department: (\))'\\’\G‘K\amg%\oﬁ‘\\ffn Aag L“ﬁ\o\}!

Please sign each page of the declaration. Asset dectaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format,

\l‘\.
W

¥

?:'é

~



